
 Title:  Regarding  agitations  by  the  Shiromani  Akali  Dal  workers  over  the  bye-elections  held  in  Punjab.

 श्री  सुखदेव  सिंह  ढींढसा  :  अध्यक्ष  महोदय,  10  हजार  से  ज़्यादा  शिरोमणि  अकाली  दन  के  .वर्क्स  यहां  धरना  देकर  बैठे  हैं।

 उनकी  मांग  है  कि  पंजाब  में  तीन  बाय-इलैक्शन  के  दौरान  जो  हिंसा  हुई  (व्यवधान)  हमने  इसके  बारे  में  बड़ी  आवाज  उठायी
 लेकिन  किसी  ने  इसके  बारे  में  नहीं  .सुना।  श्री  प्रकाश  सिंह  .बादल  सारे  विधायकों  को  लेकर  चंडीगढ़  में  गवर्नर  के  पास  पीसफुल
 तरीके  से  रिकवैस्ट  करने  जा  रहे  थे  लेकिन  उनके  ऊपर  पानी  फेंका  गया,  वाटर  कैलिस  का  इस्तेमाल  किया  गया,  उनकी  पगड़ियां
 उतार  दी,  उनको  बेइज्जत  किया  गया।  वह  तीन  बार  पंजाब  के  मुख्यमंत्री  रहे  हैं।  वह  आज  धरना  देने  के  लिए  पार्लियामेंट  हाउस

 आए  हैं।  चूंकि  वह  यूनियन  टैरिटरी  है,  अतः  हम  चाहते  हैं  कि  केन्द्र  सरकार  को  इसके  ऊपर  एक  बयान  देना  चाहिए।  त!  (व्य
 ae)

 MR.  SPEAKER:  This  will  not  be  treated  as  a  precedent  in  future.  |  will  not  allow  this  to

 happen  again  in  future.  Let  all  the  hon.  Members  know  this.  You  cannot  steamroll  the
 Chair.  Shri  Mahtab.

 SHRI  SUKHDEV  SINGH  DHINDSA:  Sir,  we  always  cooperate.

 MR.  SPEAKER:  No.  You  are  not  cooperating.  |  am  very  sorry  to  say  this.  |  have  been

 requesting  all  of  you.

 SHRI  SUKHDEV  SINGH  DHINDSA  :  We  always  cooperate.

 MR.  SPEAKER:  No.  |  will  try  to  explain.  |  have  been  requesting  you.  |  do  not  know

 why  suddenly  you  are  all  standing.  |  have  no  idea  of  what  is  happening.

 श्री  सुखदेव सिंह  ढींड्सा  :  सरकार  को  इसके  ऊपर  बयान  देना  चाहिए।  A€!  (aes)

 अध्यक्ष  महोदय:  आपने  अपनी  बात  कह  दी  है।

 8€]  (व्यवधान)

 MR.  SPEAKER:  This  is  not  a  matter  to  be  raised  just  like  that.  You  know,  so  many
 hon.  Members  have  taken  the  trouble  of  giving  notice  before  10  o'clock  everyday,
 which  is  the  procedure.  You  did  not  do  that  and  you  are  only  steamrolling  the  Chair.

 SHRI  SRICHAND  KRIPLANI  (CHITTORGARH):  Sir,  |  have  given  a  notice.

 MR.  SPEAKER:  Yes,  you  are  entitled  to  raise  the  issue  because  you  have  given  a
 notice.  But  if  everybody  wants  to  speak  at  the  same  time,  |  cannot  do  it.

 Now,  Shri  Mahtab.

 ...(Interruptions)

 MR.  SPEAKER:  |  cannot  compel  them  to  reply.  You  know  that  very  well.  You  were  a
 Minister  also.

 ...(Interruptions)

 MR.  SPEAKER:  This  is  very  unfortunate.

 ...(Interruptions)



 MR.  SPEAKER:  Nothing  will  be  recorded.  Nothing  else  will  be  recorded  except  what
 Shri  Mahtab  says.

 (Interruptions)  वघ
 *

 MR.  SPEAKER:  Except  what  Shri  Mahtab  says,  nothing  will  be  recorded.

 (Interruptions)  a€,*

 MR.  SPEAKER:  Okay,  go  to  that  Assembly.

 Now,  Shri  Mahtab.  Nothing  else  will  be  recorded.  Nothing  is  being  recorded.

 (Interruptions)  व
 *

 SHRI  SUKHDEV  SINGH  DHINDSA  (SANGRUR):  Sir,  protesting  against  this  we  are

 walking  out.

 12.53  hrs.

 (At  this  stage,  Shri  Sukhdev  Singh  Dhindsa  and  some  other

 hon.  Members  left  the  House.)

 MR.  SPEAKER:  Do  not  hold  the  House  to  ransom.  You  are  only  prejudicing  your
 cause.  Now,  Shri  Mahtab.


